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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL "HYDERABAD BENCH
AT HYDERABAD,
0.A.NO, 1284 of 1993} —

Betuean - .. Dated: 18.10. fbgs*

G.Manikyala Raa. W Applicant
: And :

14 Deputy Chief Mechinical Enginger, Wagon uarkshap(s CoRail-
- ways), Guntupalli, Vijayawada, .

2, Personal Offjicer, Wagen Workshep Saouth Cantral Railuay,
- Guntupalli, Uijayauada, Krishna Districty '

3. Chief Vigilence folcer, South Central Railuay, Rall Nilayam,
Secunderabad, A,.P, - ,

4, Sri. K.V.N.Papa Rag; Grade-I m.U.Fitter-ﬂG102/NH Shep &

5. Sris SK. Chand Bash, Grade II Fitter 17011/Plating.- -

6 Sri. V:Nagesuara Rao, Grade 11 Fitter/22390/Wagon{F.u.)

7. Sriv J.Ramesh Grade II Welder 27831/Wagan(F.Y.)

8. Sri. Radhakrishna Murthy, Grade II Fitter/27880/Wagan Sch.'
g4 Sri: K Sambasiva Rams, Fitter 34125/Plating.

‘104 Sri, E.ﬂaJa Rao, Fltter, 34215/Plating.

11. SriJl S.Prasada Rao(S.C.) Grade 11 F1ttar/41049/Uagan Schal

. (A1l are working in the Wagon Werkshop, South Central Railuay
Guntupalli, Vijayawada, Krishna Distfict) /

a _ Respondants
Counsel for the Applicants : Sri, B.Tharakam’
Counsel for the Respondants ¢+ S5ri, N.V.Ramana, SC for Rlys

.
CORA M: o o _
Hon'ble Mr., Justice V.Neeladri Rao, Vice Chairman
Hon'ble Mr. R.R2anga Rajan, Administrative Member

The Tribunal made the fellowing erdar:-

After perusing the Report of Vigilance Cemmission,

dated 5;3:92; we do not fesl that thera is a primafacie

case for granting interim stay as prayed fer. But an the
circumstances, it is just and proper to order that any
promotions that are going to-bs made on the basis of the
performance in the interview, the seme will be subject to tha
iresult in this DA and the said fact had to be mentionsd in the
orders of promotions- if théy are geing to be issued,

Post it for final hearing on 30.11.1993 for ceunter

in the meanuhile, belou admission matters. i?;>
:j )ﬁf

Daputy Ragisﬁra

Ccpy tor=

14 Deputy ChiefMechanical Engineer, Wagon Workshep(S.C. Rallway)
Guntupalli, Vijayauada, '

- ' :

Contd: ...2/-
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Paersonal Officer, Wagon ﬁarkshop, South Cantral Ralluay,'
Guntupalli, Vijayawada, Krishna Districts i

Chief Vigilencs Officer, South Cantral Ralluﬂy, Rail N;layam,
Sacunderabad AP,

STis KoVoN. Papa Ram, Grade-I M.W.Fittar 00102/M¢ Shopd

Sris SK. Chand Bash, Grade II Fitter 17011/Plating.’

Sri? V.Nagesuara Rap, Grade II ?itter/ZZBQD/uagen(Ffu{)'

L

Sriy J.Ramesh Grade II Uelder 27831/Wagen(F.u.)

Sris Raghakrishna Murthy, Grade II Fitter/27880/Wagon Schu'

sri? K.Sambasiva Rao, Fitter 34125/Plating.
1Sriy E. Raja Rao, Flttar, 34215/Plating. i
A Sri. S.Prasada Rao (S.C. ) Grade II Fittsr/41049/Wagon Sche

B(Rll aras verking in the Yagon Workshep South Csntral Railuway,
Guntupalli, Vijayawada, Krishna Distfict..

I

! One copy te Sri. B:Tharakam, advacate, 1=10-24 Aaheknagar,ﬁyd; -
) One cepy te Srz. N,V JRamana, SC Per Railuays, CAT, Hydd
One spare c-py.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BENCH AT HYDERABAD

THE HOY‘BLE MR.JUSTICE V.NEELADRI RAO
VICE CHAIRMAN

AND

R fense ﬂ?
THE HON'ELE MR.A@%@;I_.MEMBER(A

THE HON'BLE MR,

" JOHANDRASEKHAR REDDY
MEMBER(JULL)

—
THE HON'BLE MR.ELT. TIRUVENG{DAM M(.H)

Dateds }37; —1993. ' |

N————
BRDER/ JUBGMENT:
 in
| 1233 /5,
0.,A.No,
M‘I‘NGE . ’ "-( W & P . ‘)

Admltted and Inhterim dlrectlons
issued :

al1dwed,

Dispbsed of with directions
Dimikged, |

Dismissed as withdrawn
Désmilssed for default,
Rejected/Ordereda

No order as to costs.
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